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to invite eminent economists. scholar. and 
rese3rch institutions to take up rMearch 
studies on the various socio·economic aspectl 
or the Gandhian thought; 

(b) whether it is also a ract that an 
expert Committee was appointed to 8ulde 
and advise the Commiasion on the matter; 
and 

(c) who are the members or the BlIp:rt 
Committee and the work done by them 10 
rar in this connection ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS (SARI F. A. 
AHMED) : (8) Yes. Sir. 

(b) Yes. Sir. 

(c) The members of the Expert Com-
mittee nre : 

(I) Dr. P. B. Gajendra· 
gadkar 

(2) Prof. M. L. Dantwala 
(3) Dr. M. N' Srinivas 

(4) Shrl Ram Lal Parikh 

(5) Shri Manubhai Pancholi 

(6) Prof. Sugata Das Gupta 

Chairman 

Member 

(7) Shri B. T. Acharya Secretary 

The Commitlee met twice at Bombay and 
one< at Delhi. A t the first meeting it finalis-
ed 3 list of economists and social scientists 
to be icvHed to undertake studies or impor-
tant e~t  of Gandhian thousht which would 
be an intellectual axamination and assessment 
of Gandhian tenets or "alues in the context 
of the present day and in ":e perspective of 
next ten e r~  The Committee decided to 
prepare u working paper regardins the areas 
and directions (If sludy. The Committee 
atso examined (a) proposal. for payment of 
honoraria to senior economist. for dissertat 
lions. fe!lowships to be instituted through 
Universitie'('peciali,ed res-arch institutes for 
studenl> as well as for teachers undertaking 
to do work for Ph. D. (b) schemes for brins-
ing out publications through universities and 
(c) the procedure for warkins fellowship. 
through universities and specialised rClCarch 
agcncie •. 

At the second meeting held at Delhi, 
the Committee considered the possibihtica of 
h"Jding a Seminar on the relevan::e of 
Gandhian thouSh! in the present context, 
risht of publication of thesis or dlnerta!lonl, 

the workilll paper and basic paper for social 
scientists as well as a proposal for seUlns up 
a Cell in univeraitles which would serve u a 
Iiok between the thinkers in the universities 
and the cnnstructive workers' in the field. 

At the third meeting t ~ Committee 
reviewed the progress of the research pro-
gramme and decided that the University of 
B·.'mbay might be requested to orpolse:\ 
Cell to collect papers relating to the Seminars 
beld in Iodia and abroad in connection witb 
Gandhi Centenary so that Important papers 
from among them might be edited and 
published. The Cell would allO render aals-
tance whenever required to universitIes 
sponsoring Icacher and student fellOWlhJp 
programmes on Gandhlan thouaht. 

Sbortase of Power sappl, for Indutrles 
In PnnJab 

10235. SHRI D. N. PATODlA: Will 
the Minister iIf INDUSTRIAL DEVEr.op-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state: 

(a) whether it is a fact that the industrlel 
in Punjab are starving for want of power 
Rupply; 

(b) whether It is allO a ract tbat because 
of this shortage. the commitmentl abroad 
are likely to be curbed drastically ; 

(c) ir so, whether Government bav. 
DSsessed tbe extent of Ihortalle. and Ita nature 
/ .... ",hether such shortages are soins to be 
chronic or a temporary one ; and 

(d) If thl. sbortage I. a chronic one, 
what steps the Central Government bne 
talcen to help tbe State  Government to meet 
the power supply requirement of indu.lries 
in Punjab 7 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SURI F. A. 
AHMED) : (a) 10 (d). Information It belDg 
collected and will be placed on the Table of 
~ e HoUle. 

~ e te laPpJ, of power to S •• II 
Sca'e IDdlllllrle. 'a RaJ.,Iba 

10236. SURI D. N. PATODlA: Will 
the Minbter of INDUSTRIAL DbVElOP. 
MENr, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleated to Itate ; 

~  w'" it is a fact tbat tba """I)' 
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of power for the industries in RajasthlD Is 
Dot adequate and the Industrial growth is 
beinll hampered ftS a result thereof; 

(b) if 50, whether any assessment has 
been made of'the total shortage ; and 

(e) the ~te  la ken by the Central 
Government to help the State Government to 
meet tbis sbortage ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) to (el. Information is being 
collected and will be placed on tbe Table of 
the House. 

Rnenue of Mofussll Railway Stations 
nelr Calcutta 

10237. SHRI D. N. PATODIA: Wil! 
the Minister of RAILWAYS be pleased to 
state: 

(a) wbetber tbe ,evenue or" the Mofussil 
Railway Stati(1DS within B radius of 20 miles 
from Calcutta has shown any improvement 
since the imposition of the Presldent's rule 
In West Bengal as compared to the figures a 
year before the President's rule; 

(b) if 80, the Blures of eornings for both 
the periods ; nnd 

(el Government's reaction thereto? 

THE MINISTER OF RAILWAYS 
(SI-IRI. NANDA) : (0) Yes. 

(h) The earninss of mofussil stations 
within I radius of 20 miles from Calcutta, for 
the period of 21.31970 to 304.1970 were 
Rs. 4,36,32,000 approximately as compared 
to Rs. 3.88,0;,000 during the period 21.3.1969 
to JO.4.1969. 

(e) Tbe Government are happy over this 
trend of Improvement. 

Collaboration of Mis. Enteute (P) Ltd, 
with Foreign Publlllllul Hous", 

10238. SHRI S. C. SAMANTA: Will 
the Minister of INDUSTRIAL DEVELOP· 
MENT, INTERNAL TRADE AND COM· 
PANY AFFAIRS be pleased to state ; 

(a) wbether the Entente (P) Ltd. of 3012, 
flardhyan smah Road, New Deihl h .. boen 

allowed to eater into collaboration aSteements 
with forelln pubUshin8 houscs ; and 

(b) who are the Directors and Promolors 
of this Entente (PI Ltd. ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (9) Tbe Government has not so 
far allowed any proposal from Mil. Entcnte 
(P) Ltd. for entering into collaboration allree· 
ment with any Foreign Publishing house. 

(b) Sarvlshri Bahu Rajeodra Pr .. ed 
Bhaskar and P. K. Moni are the Promotors 
and tbe only Directors of tbe company. 

Observations or Maharasbtra Mlnl.ter of 
Irrlgatlou reo uon-dellvery of Geaerators 

by B. B. E. L. 

10239. SHRI VIRENDRAKUMAR 
SHAH: Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleaKd to 
state : 

(a) whether tbe attention of Government 
has been drawn to a report in the Financial 

~  dated the 23rd April, 1970 under tbe 

caption. "State Plants to Tackle Diesel Oil 
Engine Glut" ; 

(b) whether the attentiOD of Government 
has nlso been drawn to the observations made 
by the Minister of Irrigation of the Govern· 
ment of Maharllshtra on the floor of tbe 
Assclr'bly to the effect that the Bharat Heavy 
E1ectricals had not delivered some aenerators 
ordered with it even after five years of the 
plaeement of thf order ; and 

(e) whether Government would look Into 
tbe matter and find out the reBlOD' for the 
delay and in ic ~e the steps proposed to be 
taken to eliminate such delays? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) Yes, Sir. 

(b) and (c). Two 30 MW turbine-
generator sets are to be delivered to Parli 
The(lral Power S!al'an by Heavy Electrical, 
(India) Ltd.. Bhop;J and not the Bharat 
Heavy Electtica!s Ltd., New Delhi. On the 
bull oC the progreaa of the site worke ~ 




